
IN THE COURT OF SPL. JUDGE, POCSO 

SONITPUR::TEZPUR 

Misc. Crl.(bail) Case No. 473 of 22 

 

28-09-2022                  This is a bail application U/s 438 CrPC praying for  grant of 

anticipatory bail to the accused/petitioner Aijuddin @ Aajuddin stating 

that the informant lodged the ejahar to the O/C of Tezpur PS that on 

the day of the incident at about 8 p.m. the petitioner/accused tried to 

sexually harass the victim and when the victim shouted the 

accused/petitioner attempted to kill her by strangulating her. She 

somehow managed to escape.  

       The accused/petitioner stated that the local police called 

the accused/petitioner in respect of the above case and hence he is 

apprehending arrest. Hence he filed this anticipatory bail petition on 

the ground that he has not committed any offence and there is long 

time land dispute between the accused/petitioner and the complainant 

and the complainant has filed this ejahar only to harass him. The 

accused/petitioner is a local person,  hence there is no chance of 

absconding.  He has no previous criminal record and if now police 

arrest him his position in the society shall be lowered. Hence he filed 

this petition.   

                                          Today was fixed for case diary. Accordingly, case diary 

has been received. Heard ld. counsel for the accused/petitioner as well 

as ld. Spl.P.P. and perused the case diary carefully. I find that the 

statement of the victim has not yet been recorded. This case is 

registered U/s.420/376/511/506 of IPC read with Sec 8 of the POCSO 

Act.  



                                        Considering the nature of offence, age of the victim and 

the stage of investigation I am of the opinion that this is not a fit case 

to grant anticipatory bail U/s 438 CrPC to the accused/ petitioner.  

Accordingly,  prayer for anticipatory bail is rejected.  

   Return back the case diary.  

   Misc. Crl. (Bail) case is disposed of accordingly.  

     

                                             
     

               Judge 
      Special Court, POCSO 

 Sonitpur, Tezpur 
 


